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Income Tax pa.ids on Monopoly 

House 

3278. SHRI K . MALLANNA: Will 
t he Minister of FINANCE be plea ed 
to state: 

(a) the number of searches cani d 
(lut· by the income-tax Department (·n 
the concerns belonging to the monO-

'po!y houses during the last three 
years'; and 

(b) the ass ssmenis made (,n a 
basis of these search0s and taxes as-
sessed and col cted as a result there-
{,f'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PINA~CE ('HRI 
PATTABHI RAMARAO): (a) and 
(b) The information is being collected 
and will be laid on th~ Table of the 
House. 

chemes OJ) rated by ADB in India 

~~279. SHRI NITYANANDA 
~ISRA: Will th Minister of FINAN-

CE be pl ased to st~te: 

(a) the details of the schemes ope-
Tated by the Asi an Development Bank 
in India; 

b) how do th ADB's operations in 
India compare with oth ~ !" dE've1oPing 

ountries; and 

(C) what are the nctivities envisaged 
by the ADB to beneflt India in future? 

THE MINISTER' OJi' FINANCE 
.(SHRI PRANAB MUKHER..TEE): (a) 
to (c) At present 1he Asian Develop-
ment Bank is not onerating any sche-
mes in India . However, the Govern-
ment of India has indicated to the 
Management of the Bank its intention 
to commence borrowing d'.1l·ing the 
'third General Capital Increase perk.d. 
Future activities of the Bank in India 
will depend upon the horrowing pro-
gramme whIch will be finalised after 

t he Third General Capital Increase of 
t he Bank, presently un ier considera-
tion, is completed. 

Tussar DevelOpment Prograame 

3280. SHRI CHINTAMANI JENA: 
Will the Minister cf COl\IlVIERCE be 
pleased to state: 

(a) wheth r any agreement haS 
been made with some fO reign country 
for tussar dev Iopment pr()gramme~ 

(b) if so, the name of the country 
and the terms and conditions; 

( c) what is the e'tim3ted cost in-
volved; and 

(d} th progress 'made in thls re-
gard? 

THE DEPUTY Ml)HSTER IN THE 
MINISTRY OF COMMERCE (SHRI 
P. A. SANGMA): (a) Yes, Sir. 

(b) and (c) The ~lame of the coun-
try is Switzerland. Unrler the pre-
sent agreement the Swiss Govern-
ment is to cont~ibute SWi3S Fr. I mil-
lion (Rs. 45,000,00 aoprox). to the 
project per year for the first three 
years and have the ouHon to simi-
lar fund the project for the next 
1 wo years as well. As such, out of 
the total project outlay of R's. 10.50 
erOr s over five years, Rs. 2.50 crores 
is expected to come from Swiss Go-
vernment. 

(d) A total area of 3000 hectares 
(approx.) has been planted under the 
food plants during 1~al-82 and 1982-83 
and during 1983-84 another 3000 hec-
tares will be planted, thus covering 
the targ t laid down. The lanu is to 
be allotted at the rate of 1 hectare 
per family to tussar relrers for the 
sole purpose of rearing tussar silk 
worms. 

Airstrips Constructed for third level 
Air Service 

3281. SHRI DAULATSINH.TI JADE-
J J A : Will the Minister Of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) the names of places where new 
airstrips have been constructed for the 
third level air service in the country; 




